
GOVERNMENT OF INDIA 

MINISTRY OF WOMEN AND CHILD DEVELOPMENT 

 

LOK SABHA 

UNSTARRED QUESTION NO. 2893 

TO BE ANSWERED ON 02.12.2016 

 

ABUSE/HARASSMENT/BULLYING OF WOMEN AND CHILDREN ON SOCIAL 

MEDIA PLATFORMS 

 

2893.  SHRI HARIOM SINGH RATHORE:  

SHRI ASHWINI KUMAR CHOUBEY:  

SHRIMATI K. MARAGATHAM: 

 

      Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state : 

 

(a) whether the Government has set up a dedicated cell to report complaints related to 

abuse/harassment/bullying of women and children on social media platforms;  

(b) if so, the details thereof indicating the complaints reported in this regard during the last three 

years and the current year, State/UT-wise along with the action taken thereon; 

(c) whether the Government has held discussions with representatives of Twitter India in this 

regard, if so, the details and the outcome thereof;  

(d) whether there is a decrease in reporting of such incidents in the cell during the last few 

months and if so, the details thereof; and  

(e) the reaction of the Government in continuation of the cell? 

 

ANSWER 

 

MINISTER OF WOMEN AND CHILD DEVELOPMENT 

(SHRIMATI MANEKA SANJAY GANDHI) 

 

(a) to (e)   The Government has set up a Cell with a dedicated email id i.e. complaint-

mwcd@gov.in. to report complaints relating to online trolling/harassment with effect from 

July, 2016. So far, 50 complaints have been received through Facebook, Twitter, Instagram, 

etc. Actionable complaints, suggestions, assistance, etc. are sent to the concerned authorities 

for appropriate resolution.  Further, a discussion was held with the team of Twitter India to 

discuss the issue related to abuse, harassment and hateful conduct on social media especially 

on Twitter. The Twitter team has informed that there is already a grievance redressal 

mechanism put in place.  

 

***** 


